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(to) whether, despite such steps, the 
majority of foreign Governments continue to 
regard the movement as subversive of 
Pakistan’s national integrity ; and

(c) the reaction abroad to the charges 
of genocide against the Yahya Khan 
regime ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN- 
TRI) (SHRI SURENDRA PAL SIG H ): (a) 
Our Diplomatic Representatives have ex­
plained to the Governments to which they are 
accredited the true nature of the freedom 
movement in East Bengal. Similarly, we 
have spoken on several occasions to foreign 
diplomatic Representatives in this country. 
Importants documents, such as the Resolu­
tion adopted by Parliament on the 31st, 
March 1971, some of the Prime Minister’s 
speeches, and other relevant materials have 
been brought to the notice of foreign 
governments and of the Secretary-General of 
the U.N. Again, through Indian and foreign 
publicity media the true facts of the situa­
tion have been made known to people 
abroad.

(b) and (c). While a number of Govern- 
ipents have expressed their willingness to 
participate in the humanitarian efforts to 
Alleviate the sufferings of the people of 
East Bengal, most governments have pre­
ferred to watch carefully the developing 
situation in East Bengal and have been 
reluctant fo take a definite public stand in 
favour of the East Bengal freedom move­
ment. However, pup lie opinion abrod has 
vehemently condemned the decimation of 
civilians in East Bengal by the West Pakis­
tan Army.

Pakistani Diplomats given Political Asylum 
in India

810. SHRI S. M. KRISHNA :
DR. RANEN SEN :

WiU the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether during the East Pakistan 
and West Pakistan quarrel so many Pakis­
ta n i .Nationals working in the Embassies of 
Pakistan in  India had sought political 
asylum ; and

(b) if so, the number ofdipdoraate-who 
were given such asylum ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN- 
TRI) (SHRI SURENDRA PAL SINGH): (a) 
and (b). Two Pakistani diplomats working in 
the Pakistan High Commission in India had 
sought and were given political asylum.
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Refinery agreements with Foreign Oil 
Companies

812. SHRI A. K. SAHA : Will the 
MINISTER OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) be pleased to state :

(a) whether the attention of Government 
has been drawn to the reported interview of 
former Petroleum Mantri as appeared in 
the Patriot on the 16th March, 1971 stating 
that Government’s Refinery Agreements 
with Burmah Shell, Caitex and Esso were 
in favour of these Companies ;

(b) if  so, the main features thereof ;
and

(c) the reaction of Government thereto?

THE MINISTER OF PATROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) Yes Sir.

(b) and (c). The refinery agreements 
were coucJuded wjth Burmah-Shell, Esso and 
Caltex respectively in 1951, 19S2 and 1955. 
A review of the refinery agreements was 
undertaken in 1959-60. The oil companies 
concerned agreed, as a result of efforts 
made by Government, to voluntarily surren­
der the duty concession allowed to them on 
petroleum products produced at their 
refineries. The surrender of these conces­
sions earliear than the maximum period 
of 10 years from date of commencement 
of commercial operation or 31-12-1965, 
whichever be earlier, resulted in augmenta­
tion of Government revenues by over 
Rs. 50. crores total. As we have progressed 
in these matters, certain aspects of the 
refinery agreements have proved irksome. 
The Government has constantly under 
review the working of the refinery agreements 
with foreign oil companies, in the back­
ground of our progress in developing self- 
sfficiency in both the refining o f« il and 
distribution of petroleum products*

Persons from Bangla Desh who have 
sought political asylum in India

813. SHRI SHYAMNANPAN MISH- 
RA : Will the MINISTER OF EX­

TERNAL AFFAIRS (VIDESH MANTRI) 
be pleased to state the number of persons 
from Bangla Desh who have sought Political 
asylum in India since the beginning Of the 
liberation movement there ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) : (SHRI SURENDRA PAL 
SINGH) : Eleven.

Military Bases to Russia in Indian Islands

815. SHRI HARI SINGH : Will the 
MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether Government of India have 
given military bases to Soviet Russia in the 
Islands of Andaman, Nicobar, Lacadive $nd 
Goa ; and

(b) if so, when and whether Soviet 
Russia has built her bases in the above 
Islands ?

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) SHRI JAGJIWAN 
RAM) : (a) No, Sir.

(b) Does not arise.

Submarines seen in Indian Ocean near 
Ceylon

816. SHRI SAMAR GUHA :
SHRI P. GANGADEB :
SHRI S. M. KRISHNA :

Will the MINISTER OF DEFENCE 
(RAKSHA MANTRI) be pleased to s ta te ;

(a) whether some submarines of foreign 
powers were seen close to Ceylon waters in 
the Indian Ocean at the time of recent 
insurrectionary move by extremist elements 
in Ceylon ;

(b) if so, the identity of the country to 
which these submarines belong; and




